
 

IN    THE    HIGH   COURT    OF   MADHYA   PRADESH
AT JABALPUR

BEFORE
HON'BLE SHRI JUSTICE SANJEEV SACHDEVA,

CHIEF JUSTICE
&

HON'BLE SHRI JUSTICE VINAY SARAF

ON THE 22nd OF SEPTEMBER, 2025

WRIT PETITION No. 37365 of 2025

KU. ALKA SINGH
Versus

THE STATE OF MADHYA PRADESH AND OTHERS

Appearance:

 Shri  Aditya Sanghi - Senior Advocate with Ms. Poonam Sonkar-

Advocate for the petitioner. 

Shri H.S. Ruprah - Additional Advocate General for the

respondent/State. 

ORDER

Per: Hon'ble Shri Justice Sanjeev Sachdeva, Chief Justice

1. Petitioner has filed the subject public interest litigation seeking a

direction to respondents to install view cutters so that the noise from the

flyover  does not travel beyond the flyover as well as the residents adjoining

the flyover are not put any inconvenience. 

2. Learned senior counsel appearing on behalf of the petitioner submits

that the flyover has become a place of entertainment by youngsters who are

riding their bikes  etc. at a high speed and are even make reels on the flyover

thereby the disrupting the traffic and accidents are also being caused because
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of the said reason. He further submits that there are not enough sign posts

and that is why  some people loosing their way and returning on the flyover

on the wrong side causing accidents. He further submits that because of the

ensuing festivals  there is a likelihood that the traffic would increase and the

traffic jams may occur. 

3 .  Mr. H.S. Ruprah, learned Additional Advocate General appearing

on behalf of the State submits that State shall explore the possibility and

feasibility of installing view cutters on the flyover, and  to ensure that there

are sufficient sign posts before and on the flyover and shall also deploy

sufficient man power to ensure that there is no traffic jam or accident caused

on the flyover entry and exit points. 

4.  In view of the said  assurance, this petition is disposed of directing

the respondents to consider the viability and feasibility of installment of view

cutters and further to install sufficient sign posts and deploy sufficient man

power to ensure that there is no traffic jam or accidents. 

Akm
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